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ister restore the o ld  practice and pre-
sent the accounts fo r  the year ended 
also in his presentation o f  the budget 
fo r  the year 1078-79?

SHRI IL M. PA TEL: I can only say 
at this stage that I  shall do m y best 
to  revert to whatever is the corrcct 
practice.

MR. SPEAKER: He w ill exam ine
that.

SHRI H. M. PA TEL: The reason is 
that there has been this change in the 
system. Therefore, until all these 
things com e back to normal, w e can-
not possibly, I cannot possibly give 
any firm date.

“ A fr ie rp o^ -A  massive non -event’

+
•452. SHRI SHIV SA M PATI RA M : 

SHRI D. G. GAW AI:
W ill the Minister o f  COMMERCE 

AND C IV IL  SUPPLIES A N D  CO- 
OPERATIO N  be pleased to state:

(a ) whether it is a fact that the 
A griexpo fair in Delhi was inaugurat-
ed  on the 13th N ovem ber, w hen it was 
n ot com plete and the construction was 
going on in several pavilions;

(b )  whether the attention o f G ov-
ernm ent has been invited to a press 
report in the Hindustan Times dated 
21st N ovem ber, 1977 under the head-
ing “Agriexpo— a massive non-event” ; 
an d

(c )  the reaction o f  Governm ent 
thereto?

TH E MINISTER OF STATE IN THE 
M IN ISTR Y OF COMMERCE AND 
CIVIL SUPPLIES A N D  CO O PERA-
TION (SH RI A R IF  B E G ): (a ) to (c ). 
A statement is laid on the Table o f 
the House.

Statement

E xcept one or tw o pavilions which 
wwre receiving the final touches, all 
the pavilions were ready on the day 
o f  inauguration. The Governm ent is

aw are o f  the news item referred to 
IB the Question.

The points raised in the press report 
are not borne out by facts. The A gri- 
Expo. 77 was conceived with the in-
tention of providing an integrated e x -
position o f the developm ents o f the 
field o f agriculture and its allied sec-
tors. Its prim ary aim was to project 
the progress already attained, the pro-
grammes in hand and tl»e projections 
into the future in the vital area of 
agriculture. Tfce Exposition served 
the purpose o f educating a large num -
ber o f people from  the rural areas w ho 
visited the fair and also o f acquainting 
people o f the urban sections o f our 
society with the achievements ia the 
rural areas and in increasing their 
awareness o f the vitally important role 
o f agriculture, to our econom ic w ell-
being. As is com m on in all fairs, the 
num ber o f daily visitors gradually 
increased after the inauguration of 
the fair; from  18,000 per day to almost
2 lakh per day towards the close o f 
the fair. The fa ir ’s popularity becam e 
evident by the persistent demand for 
its extension. This, however, was not 
found possible in view o f the prior 
commitments of the Trade Fair A u-
thority o f India and the fair ground. 
In all m ore than 16 lakh persons visi-
ted the fair including over 2 lakh fa r-
mers and artisans for whom  arrange-
ments o f free board and lodging w ere 
made. They w ere acquainted with 
the progress made in the developm ent 
o f high yielding variety o f seeds, fe r -
tilisers, pesticides, plant protection 
equipm ent and the adoptation o f m o-
d e m  science and technology to agri-
culture. The fair was visited by  m ore 
than 75,000 students and a large num -
ber o f  foreigners and visiting delega-
tions.
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SHRI C. N. VISVAN ATH AN : May 
I know  from  the hon. Minister w he-
ther it is possible for  him  to  say, out 
o f  16 lakhs, how m any non-H indi 
speaking people and how  m any far-
mers w ho do not know Hindi visited 
the Exhibition?

MR. SPEAKER: I do not know
whether the Minister w ill be able to  
say that.
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SHRI T. A . PA I: It is the norm al
tendency o f  the Minister to defend 
w hatever the Department says___

MR. SPEAKER: Is it your personal 
experience?

SHRI T. A. PA I: I am speaking from  
m y personal experience. The only 
w ay these things can be corrected is, 
w hen mistakes are pointed out by the 
M em bers o f Parliament, they are taken 
up seriously. We do not expect the 
Minister to be responsible for  what 
happens. I w ould like to know 
whether the Department has taken 
care to find out the deficiencies in this 
Exhibition so that they may not be 
repeated again. The Minister said that 
the Department has considerable expe-
rience in holding these exhibitions. In 
m y speech on the General Budget I 
had said that the perform ance o f our 
exhibitions elsewhere outside India is 
a very poor show. Either w e partici-
pate seriously or w e do not partici-
pate at all. It is the poor image o f 
the country that is being reflected. I 
w ould  very much like that whenever 
questions o f this type are raised, in-
stead o f being on the defensive, the 
Minister should carry out whatever 
suggestions are made.

THE MINISTER OF COMMERCE 
A N D  C IV IL SUPPLIES AN D CO-
OPERATION  (SHRI MOHAN D H A - 
R IA ): I do appreciate the suggestion 
m ade by  the hon. M inister-----

MR. SPEAKER: The ex-M inister.

SHRI MOHAN D H ARIA: The hon. 
M em ber. Old habits die hard.

SHRI K AN W ARLAL GUPTA: It is 
really a tragedy that the Minister 
does not understand him self that he 
is a Minister. He still thinks that he 
is a M em ber.
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SHRI M OHAN D H A RIA: There is 
nothSttf like a tragedy. Old habits die 
hard.

SHRI V A SA N T SATH E: It may be 
an expression o f  the things to  com e.

SHRI MOHAN D H ARIA: It shall be  
a fortunate day fo r  the country when 
Mr. Sathe com es dow n from  his 
dreams.

I do appreciate the anxiety and the 
suggestion o f the hon. Member. I do 
feel that the deficiencies as pointed 
out by the Mem bers o f Parliament and 
by others must be taken serious note 
of. Som e o f m y friends w ho had v i-
sited this Exhibition have brought to 
my notice certain deficiencies. . . .

MR. SPEAKER: Including seating 
arrangements for Members o f Parlia-
ment.

SHRI MOHAN D H ARIA: I shall be 
making a separate statement on that. 
Certain deficiencies have been brought 
to m y notice. W e have already taken 
up the matter; yesterday itself, I had 
a m eeting with the Chairman and the 
Managing Director of the Trade Fair 
Authority, and several suggestions 
have com e out. One is— for the bene-
fit o f farmers— instead of having one 
exhibition in Delhi, it should be dis-
persed all over the country, we should 
have regional centres at State Capi-
tals. It is a very valid suggestion. It 
can be done in collaboration with the 
State Governments. I have already 
told the Trade Fair Authority to have 
such exhibitions in the various parts 
of the country. It is necessary if we 
really want these to reach the fo r-
mers. I entirely agree. There are 
other suggestions also— I w ill not go 
into them in detail— for making this 
Trade Fair Authority more com petent 
and m ore efficient. I do agree with 
the hon. M em ber that several new 
innovations shall have to be accepted. 
They will be accepted. I w ould like 
to be absolutely responsive to the sug-
gestions coming from hon. Members, 
and with these suggestions, w e shall 
see that this Authority— one o f  the
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important Authorities in the country 
— is giv(en all possible strength and it 
functions w ith all possible assistance.

ME. SPEAKER: What do you want 
to say about seating arrangements for 
Members o f Parliament.

SHRI MOHAN D H ARIA: There is a 
separate statement that I shall be 
making on that. If you want, I can 
make it n o w .. . .

MR. SPEAKER: Yes; you may make 
it now. It is connected with this.

11.16 hrs.

STATEM ENT RE. SEATING A R -
RANGEM ENTS MADE AT THE 

CLOSING CEREMONY OF 
A G R I-E X PO . 77

THE MINISTER OF COMMERCE 
AN D  CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN D H A-
R IA ): Sir, I rise to make a statement 
in pursuance o f the directions issued 
by you at the end o f a brief discus-
sion regarding the arrangements made 
for seating o f invitees at the closing 
function o f A gri-E xpo. 77. Sir, while 
making arrangements for seating of 
the invitees at the closing function, 
the Trade Fair Authority o f India had 
issued instructions be ensure that the 
W arrant of Precedence of the G overn-
ment o f India is followed. H owever, 
it is apparent that there had been 
some lapse in the com pliance of these 
instructions. As a result, some people 
low er in the Warrant o f Precedence 
than Members o f Parliament had 
taken seats in the front of some 
Hon’ble Members o f Parliament. I 
w ould like to express m y sincere re-
grets for this lapse. I have issued 
clear instructions to ensure that such 
lapses do not recur, that the Warrant 
o f Precedence is strictly follow ed in 
all public functions and that the dig-
nity and status o f H on’ble Members o f 
Parliament is fu lly  respected.

11.18 hrs.
ORAL ANSW ERS TO QUESTION—  

Contd.

Closure of Bone Mills

*453. DR. V A SAN T KU M AR PA N -
DIT: W ill the Minister o f COMMERCE 
AN D  CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether there has been large 
scale closure o f bone mills in the coun-
try ai:d if so, the reasons therefor; and

(b) whether producers are demand-
ing ban on export due to manipulation 
of price slump by foreign buyers and 
if so, the export policy in this regard 
and action taken to save the mills?

THE MINISTER OF STATE IN THE 
M INISTRY OF COMMERCE AND CI-
V IL SUPPLIES AND COOPERATION 
(SHRI A RIF B E G ): (a) and (b ). A  
statement is laid on the Table o f the 
House.

Statement

No, Sir. On the basis o f present in-
form ation with the Governm ent there 
has been no large scale closure o f 
crushed bone m ills in the country.

2. The producers o f crushed bones 
are not asking for a ban on exports 
and are in fact requesting the G ov-
ernment for unrestricted exports. On 
the other hand Ossein and Gelatine 
Manufacturers Association who manu-
facture ossein and gelatine which are 
value added products made from  
crushed bones have been requesting 
the Governm ent for a long time to res-
trict the exports o f crushed bones so 
that their raw material is available to 
them and these value added products 
can be exported in greater quantities 
by the country. Based on these consi-
derations the Governm ent have taken 
a decision to place a ceiling on the 
exports o f crushed bones with effect 
from  1st October, 1977.

DR. V A SA N T KU M AR PANDIT: 
Will the hon. Minister, w ho has not 
given the details w ill give the House 
the figures o f total production o f bones




